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are trying to hide all their sins. RESPECT OF PRICES AND AGRI-
'?::y want to provoke a strike. The CULTURAL PRODUCTION—Contd,

people of this country should know
that the Railway Adminfstration has
gone on strike; the P&T Administra-
tion is going on strike, 'The P&T
workers will revolt against it. 1f he
wents to fight with the P&T workers,
the P&T workers are prepared to
fight.

SHRI DINEN BHATTACHARYYA
(Serampore): Yesterday the Railway
Minister has made a statement that he
has an open mind, the doors are open
etc. and he said that they want nego-
tiations. Is this the way they want to
bhave negotiations? Tomorrow there is
going to be a negotiation. And now
he has come forward at the fag end of
the day saying that he will stop all
the postal articles and other things
(Interruptions)

MR. SPEAKER: Order pleass. !
request you to kindly sit down.

SHRI INDRAJIT GUPTA: The
Railway Minister yesterday advanced
the plea that it was necessary tp con-
serve coal and that is why trains were
being cancelled. What is his argu-
ment?

SHRI S, M. BANERJER: This is
most deplorable, most condemnsble,

MR. SPEAKER: Al of you will
please sit down.

SHRI INDRAJIT GUPTA: Why can~
not they come forward with this state
ment earlier?
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SHRI DINEN BHATTACHARYYA-
Do you want to ~reate confusion?
(Interruptions),

Shri Indrajit Gupta, Shri Dinen

Bhattacharyya and zome other hom.
Members then left the House,

MR, SPEAKER: Sbri ghivnath
Singh.
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WELCOME TO EGYPTIAN PARLIA-
MENTARY DELEGATION

MR. SPEAKER: Mr, Singh, I am
sorry to interrupt you. I just wanted
to avail of this opportunity to welcome
in this House the presence of the
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RESOLUTION RE POLICY IN
RESPECT OF FRICES AND AGRI-
CULTURAL PRODUCTION--Conid,
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